
IN THE HON’BLE NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE 

BENCH, CHENNAI 

 

APPEAL  NO. 65 of 2024 

 

IN THE MATTER OF: - 

 

Inventprise  

                                                           …. Applicant 

 

Versus 

 

The Union of India  & Anr.                                                   …. Respondents 

 

 

 

 

REPLY AFFIDAVIT TO THE REJOINDER FILED BY THE APPELLANT  

 

 

 

 

Filed by: 

G.M. SYED NURULLAH SHERIFF 

Senior Standing Counsel  

 MoEF&Cc. 

Mob. No. 9444015330 

                                                                             Counsel for Respondent no.1 & 2 














